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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition for Special Leave to Appeal (Crl) No.6715/2012
(Fromthe judgrment and order dated 23/07/2012 in CRM M No. 21487/ 2012
the H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
RAJESH KUVAR @ RAJA Petitioner(s)
VERSUS

STATE OF PUNJAB Respondent (s)
(Wth appln(s) for interimbail and office report)
Date: 12/07/2013 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

HON BLE MR, JUSTI CE RANJAN GOGO
For Petitioner(s) M. Varinder Kumar Sharma, Adv.
For Respondent (s) M. Saurabh Ajay Gupta, AAG (Punjab)

M. Saurabh Singh, Adv.
Ms. Naresh Bakshi, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

The matter is adjourned.
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